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AT FHTT AT, =T Temaih sAterahrr (Faim)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 12th March, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1380(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been
given in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Kherwadi Railway station development of circulating area of Goods shed in
UP direction for holding passengers during Kumbh Mela traffic in 2027” District Nashik in the State of
Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.
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inspected by the interested person at the aforesaid office of the Competent Authority.

Every such objection shall be made to the Competent Authority namely, Competent Authority Land
acquisition and Sub divisional officer, Niphad, Maharashtra in writing and shall set out the grounds thereof, and
the Competent Authority shall give the objector the opportunity of being heard, either in person or by legal
practitioner and may, after hearing such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be

The land plans and other details of the land covered under this notification are available and can be

SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the Special Railway

Project “Kherwadi Railway station development of circulating area of Goods shed in UP direction for holding
passengers during Kumbh Mela traffic in 2027” in the district Nashik in the State of Maharashtra.

é” Total . epe
Land Name | £ % Z 2 | areaas Acquisition
S.N. |Acquisition | ofthe | = | Asper 7/12 Land holder's name | 2 s S £ | per7/12 area
Case No. | village | &= a = |2 E (Ha.)
| (Ha.)
=
Dyanvikas mandal highschool,
! Prathmik shala Narayangaon. 634 ! 3.240 0.103
2 Anil Nivrutti Aware & other-3 636 1 0.910 0.040
3 Anil Nivrutti Aware 637 1 0.240 0.020
4 Padmja Vishal Pagare & other-6 638 1 0.520 0.050
5 Ratan Nathu Aware & other-6 639 1 0.260 0.031
6 4Datratray Lahanu Aware & other- 640 | 0220 0.031
7 Walu Vaman Aware & other-7 642 1 0.890 0.013
3 éndubal Rajaram Rahane & other- 653 | 0210 0.010
9 éndubal Rajaram Rahane & other- 654 | 0240 0.022
10 g Sukdev Gopala Aware 655 1 0.640 0.020
S 5y 2
11 (?, = < | Bajirav Gopala Aware 656 1 0.360 0.014
S = | 2
12 e § z Bajirav Gopala Aware 657 1 0.360 0.014
13 Nivrutti Ganpat Aware & other-44 658 1 0.310 0.017
14 Ramesh Hari Aware & other-5 659 1 0.390 0.021
15 Il{(;raman Vithoba Aware & other- 660 1 0340 0.008
16 Vijay Ramchandra Landge & 661 1 1.190 0.028
other-4
17 Gorakh Keru Sangamnere 662 1 0.600 0.045
18 Rajendra Keru Sangamnere 663 1 0.180 0.016
19 Rajendra Keru Sangamnere 664 1 0.170 0.023
20 Kailas Murlidhar Sangamnere & 665 1 0.770 0113
other-6
71 Bhika Dada Sangamnere & other- 701 1 0.040 0.146

18
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E” Total . e
Land Name | S = 5 2 | areaas Acquisition
S.N. |Acquisition | ofthe | = | Asper 7/12 Land holder's name | 2 s S £ | per7/12 area
Case No. | village | & a = |2 E (Ha.)
= (Ha.)
[
29 Rajendra Parsharam Sangamnere 703 1 1.030 0.089
& other-9
23 Vikas Ramchandra Aware 66A 1 1.550 0.026
24 Shankar Kondaji Sangamnere & 67 1 0270 0.048
other-1
25 Baban Rambhau Sangamnere & 68 1 0.500 0.038
other-6
2% Bajaba Barku Sangamnere & 69 | 0150 0015
other-4
27 Ganpat Narayan Sangamnere & 151 | 1.460 0.060
other-16
3 Ganpat Narayan Sangamnere & 152 | 1.950 0.020
other-7
29 Aannasaheb Atmaram Aware & 215 1 2070 0.050
other-5
30 4Beb1ta1 Ravsaheb Aware & other- 214 1 0.340 0.152
21.40 1.2830
Total
(Ha.) (Ha.)

[F. No. G197/Nashik Kumbh 2027/Narayangaon V1g/20A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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